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Central Admlnistratiye Tribunal

Principal Beiiefi, New Delhi

OANo.2768/2004

TnursdaV: this the 18'" day of November 2004

Hon'ble Shrl Justice V. S. Aggarwal. Chairman
Hon'bfe Shri S. K. Maik, fiember (A)

Shri Ayodhya Prasad
S/o Shri Suraj Deen
R/o J-370, Jhangir Puri
Delhi

(By Ach/ocate; Shri R.S. Mishra)

Versus

1. Union of India through
Secretary, Ministfy of Railways
Rail Bhavvan, Govt. of India
New Delhi-1

2. Deputy Chief, Material Manager
Shakur Basti, Northern Railway
New Delhi

3. Deputy Controller of Sta^e
Shakur Basti. Northern Railway
New Delhi

ORDER (ORAL)

Jystice V= S. AgganA®!

..Applicant

..Respondents

CVvyt>U-6/VV.eH2_ -AUji.
iflli file the. ccsv(^ t'>:-Learned counsel for applicant states thai he file the. ccpyc

order, if any, passed and ater exhausting all the remedies, he may be

permitted to file a fresh petition, if so advised.

•a-

2. Allowed as prayed. Dismissed as wlthdram'Ji.

IS. icr^alk)
Ivlember (A)

/sunil/

V. S. Aqga^fi/al)Agg
Chairman


